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U/S-379 of IPC 
 
 
ORDER 

30.05.2022  

The zimma petitioner has filed any hazira. 

Report as called earlier vide Order dated-23.05.2022 in respect 

of seized (i) School Admission Register; (ii) School Certificate 

Issue Register; (iii) Certificate File with Counterfoil; (iv) Seal of 

the Head Master, Raikata Tribal High School, Hojai; (v) CD 

(Compact disc) and hardcopy of employee list; (vi) Identity Card 

of Sri Diponkoj Hojai (official witness); (vii) Aadhaar Card of Sri 

Diponkoj Hojai (official witness); and (viii) Notice/Summons to 

official witness is received from the I/O concerned.     

From the report submitted by the I.O, it is found that the 

petitioner, namely, Sri Pradip Kumar Singh is the actual owner 

of the above-mentioned articles which were seized in connection 

with this case. It is further reported by the I.O that the seized 

articles are no longer required for the further investigation of 

this case.  

Considering all aspects and on getting ascertained as to the 

ownership of the said seized articles, the said articles are hereby 

directed to be given in zimma of its actual owner i.e. the above-

named petitioner on execution of a bond to the satisfaction of 

I.O concerned after proper verification of the identity of the 

petitioner. The petitioner is further directed to produce the 

aforesaid articles before the I/O or before Court as and when 

directed. The petitioner is also directed not to dispose of the 

aforesaid articles in any manner. The petitioner shall further co-

operate with the I/O during the investigation.   

Accordingly, the zimma petition is disposed off. 

On the other hand, the I/O of this case has failed to submit 

seizure list with her report before this court as called earlier.    
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Hence, I.O is directed to submit seizure list within 03 days. 

Fixing 02.06.2022 for seizure list.  

Inform all accordingly. 

     Sri N. Bhatta 
       Chief Judicial Magistrate 

                                                   Sonitpur at Tezpur  


